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(b) if io, the amount of gross end
net profit; and
A (e) the amount distributed as bonus 
to workers and sugar cane growers 
during the same year?

The Minister of Food and Agricul- 
tmre (Shri A. P. Jain): (a) and (b) 
The required information is not avail­
able.

(c) An amount of Rs. 56 lakhs has 
been ordered by the U.P. Government 
to be paid as bonus to the workers in 
sugar factories in UJ*. for the season 
1857-58. The position of bonus (extra 
cane price) payable to sugar-cane 
growers for the season 1957-58 will be 
known only after th  ̂ production of 
the season has been fully disposed of 
and accounts finalised.
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MdUttoa of Participation by Ball- 
way Employee* In Election Campaign*

Ml*. Shri Sadhan Gupta: Will the 
Minister of Railway* be phased to 
•tate:

(a) whether a circular has been 
issued by the Railway Board warning 
railway employees against participa­
tion in election campaigns; «ad

(b) the occasion for the issue of 
such circular1?

The Depaty Minister of Railways 
(flint Shahaawas Khan): (a) and (b).

Buie 4(4) of the Bailway Service* 
(Conduct) Buie* 1956 inter alia pro­
vide* that no Bailway servant shall 
canvass or otherwise interfere or use 
hi* influence in connection with, or 
take part in, an election to any legisla­
ture or Local Authority. Before the 
last General Elections, instruction* 
were issued in February 1957 to bring 
this to the notice of all railway staff.
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Fisheries in Orissa
M il Shri Panlgrahi: Will the Minis­

ter of Food and Agriculture be pleased 
to state:

(a) whether the Central Government 
'have given any financial aid for estab­
lishing Ash seed centres in Orissa; and

(b) whether the State Government 
have submitted any new scheme for
1959-60 for development of fisheries in 
Orissa?

The Minister of Food and Agricul­
ture (Shri A. P. Jain): (a) Yes; Cen­
tral financial assistance to the extent 
of Rs. 10-31 lakhs has been given.

•
(b) In addition to the continuing 

schemes, the following new schemes 
for 1959*60 proposed by the State Gov* 
•rnment for development of Fisheries 
in that State have been approved by 
the Central Government:—

(i) Modified village Reclamation 
service scheme.

(ii) Pilot projects for develop­
ment of fisheries in swamps.

Special arrangements for Nagpur Ses­
sion of Congress

{Shri Ram Krishan Gupta: 
Shri S. M. Banerjee:

Shri Vajpayee:
I Shri Blbhnti Mishra:

Will the Minister of Railways be 
pleased to state:

(a) the nature of steps taken for 
making special arrangements to cope 
with the rush of traffic to Nagpur 
daring the Indian National Congress 
Session:

(b) the number of special trains rua 
and bogies attached;

(c) the number of passengers who 
travelled in the special trains and the 
bogies; and

(d) the total earnings from these 
passengers?

Hie Deputy Minister of Railways 
(8hri Shahnawai Khan): (a) and (b). 
To clear satisfactorily the extra rush 
of traffic that offered in connection 
with the 64th Session of the Indian 
National Congress at Ajni (Nagpur), 
25 special trains were run and 571 
extra coaches were attached to various 
trains. In addition, certain regular 
train services were extended to and 
from Ajni, a diesel rail car service 
consisting of three rail cars was intro­
duced between Nagpur and Wardha , 
and additional shuttle trains were run 
between Ramtek and Ajni, Badnera 
and Nagpur and Nagpur and Khapa.

Ajni station, which is normally 
open for local traffic to and from 
Nagpur only, was opened for through 
traffic and all the usual facilities of 
booking and enquiry offices, Cloak­
rooms, catering, drinking water, sani­
tation, Public Address System, licens­
ed porters etc. were provided to cater 
to the needs of additional passengers.

Enquiry, Booking and Reservation 
Offices were also opened at Abhayan- 
karnagar, the site of the Congress 
Session; and such facilities at Nagpur 
were also augmented.

Additional booking facilities in the 
shape of extension of booking time 
from usual one hour to two hours wsre 
provided at various stations.

Booking windows provided at Nag­
pur, Ajni and Abhayankamagar were 
kept qpen from 5-1-1959 to 13-1-1951. 
Loud-speakers were provided for
making announcements for the infor­
mation of the passengers. Additional 
watermen, sweepers and Passenger 
Guides were also provided.

(c) and (d). The total additional 
traffic dealt with at Nagpur, Ajni and 
Abhayankamagar stations during the




